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measures, where necessary for strengthening of the national security apparatus and in

non-conventional areas having a bearing on the overall security situation.

The Task Force submitted its report on 23rd May, 2012 and recommended that a
mechanism to formulate standardization/ benchmarking of mimimum response capabilities
as well as Standard Operating Procedures (SOPs) be developed for dealing with terrorism
related crimes. For this purpose, it was suggested that the Government may set up a
body of independent Police and Security Professionals including representatives of State
Governments which may be serviced by Bureau of Police Research and Development
(BPR&D). The Government has implemented the recommendation of the Task Force
by circulating a 15 point matrix to all the State Governments in this regard. Bureau of
Police Research and Development (BPR&D) has also rolled out “standing” description
of Bomb Disposal (BD) Squads etc.

Assessment of destruction due to floods by Central team

12990, SHRT RAMDAS ATHAWALE: Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether any assessment has been made by the Central team regarding the loss
of life and property due to devastating floods in various States during the last three

years;
(b) if so, the details thereof, and

(¢) the amount of financial assistance being requested by the State Governments
to tackle the situation caused by floods?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI KIREN RIJIJUY: (a) to (¢) Yes Sir. As per the National Disaster Management
Policy, the primary responsibility for disaster management rests with the States. The
concerned State Governments undertake assessment of damage and relief operations in
the wake of natural disasters including floods, from the State Disaster Response Fund
(SDRF) already placed at their disposal. When the available resources under the SDRF
are madequate, additional financial assistance 1s extended f{rom the National Disaster
Response Fund (NDRF) by following the laid down procedure, which includes an

assessment based on the visit of an Inter-Ministerial Central Team.

State-wise details of the financial assistance sought, dates of the visits of the Central
Teams constituted by the Ministry of Home Affairs, status of teams’ assessment and

assistance approved during the last three years, are given in the Statement.

TOriginal notice of the question was received in Hindi.



Statement

Status of memoranda received from the State Governments seeking additional Ceniral assistance from

National Disaster Response Fund (NDRF) during the last three years

SL State/ UT Assistance Visit of Amount Status of approval of funds from NDRF by High Level
No. (Calamity details) sought Central assessed by Committee (HLC)
(% 1incrore) Team Team
(R incrore)
1 2 3 4 5 6

I. Memoranda received during 2011-12

1. Sikkim 2842602 27- 30 Sept., 291.36 e I 22751 crore from NDRF subject to the adjust-
(Earthquake Sept., 2011 and +41.64 ment of 75% of the balance available in the SDRF
2011) from NRDWP account for instant calamity.

7-10 Oct,, e 3 41.64 crore from Special Component of NRDWP
2011

for repair of damaged drinking water supply works.
* Payment of Air bills for air-dropping of essential

supplies, based on actuals.

HLC held on 15.12.11.

2. West Bengal 525.05 11 Oct., 103.17 * ¥ 93.17 crore from NDRF subject to the adjustment
(Earthquake Sept., 2011 of 75% of the balance available in the SDRF account
2011)

for instant calamity.
+ 3 10.00 crore from Special Component of NRDWP
HLC held on 21.03.12.
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2 3 4 5 6
Odisha 326537 26-30 Sept., 1006.75 * % 908.30 crore from NDRF subject to the adjustment
(Flood 2011) 2011 of 75% of the balance available in the SDRF account
for instant calamity.
* 3 10.00 crore from Special Component of NRDWP.
« Payment of Air bills for airdropping of essential sup-
plies, based on actuals.
HLC held on 15.12.11.
Kerala 1427.24 20-22 Oct., 22556 * % 225.56 crore from NDRF subject to the adjustment
(Flood/ landslide 2011) 2011 of 75% of the balance available in the SDRF account
for instant calamity.
HLC held on 21.03.12.
Uttar Pradesh 1458.37 10-12 Nov., 467.74 * % 467.74 crore from NDRF subject to the adjustment
(Floed 2011) 2011 of 75% of the balance available in the SDRF account
for instant calamity.
HLC held on 21.03.12.
Himachal Pradesh §86.90 24-27 Nov., 120.09 * 3 119.75 crore from NDRF subject to the adjustment
(Flood/ landslide/ cloud- 2011 of 75% of the balance available in the SDRF account
burst 2011) for instant calamity.
* I 2462 crore from Special Component of NRDWP
HLC held on 21.03.12.
Tamil Nadu 523701 7-11 Jan., 680.80 * 3 638.137 crore from NDRF subject to the adjust-
(Cyclonic storm “Thane’ 2012 ment of 75% of the balance available in the SDRF

2011)

account for instant calamity.
+ 3 12.24 crore from Special Component of NRDWP
HLC held on 21.03.12.
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Puducherry 243566
(Cyclonic storm “Thane’

2011

Arunachal Pradesh 722.04
(flood/1andshdes)

I1. Memoranda received during 2012-13

1.

Assam 384631
(Flood/landslide 2012)
Uttarakhand (Cloud- 346.85
burst/ flash flood/ land-

slide 2012)

Sikkim 48423
(Landslide/ flash flood/

cloudburst)

Kerala 143.54
(Flood/ landslide 2012)

8 Jan.,
2012

19-21 April
2012

10-12 July
2012

21-23
Nov., 2012

6-9 Nov.,
2012

1-3 Nov,,
2012

88.67

171.01

55241

185.40

144.48

5862

* 3 6968 crore from UT budget, MHA
HLC held on 21.03.12.

* 3 114.55 crore from NDRF subject to the adjust-
ment of 75% of the balance available in the SDRF
account for instant calamity.

+ 3 12.64 crore from Special Component of NRDWP
HLC held on 12.09.12.

* 3 536.57 crore from NDRF subject to the adjust-
ment of 75% of the balance available in the SDRF
account for instant calamity.

HLC held on 12.09.12.

+ 3 72.76 crore from NDRT subject to the adjustment
of 75% of the balance available in the SDRF account
for instant calamity.

HLC held on 13.03.13.

* ¥ 93.76 crore from NDRF subject to the adjustment
of 75% of the balance available in the SDRF account
for instant calamity.

« Air bill on actual basis.

HLC held on 13.03.13.

* ¥ 54.49 crore from NDRF subject to the adjustment
of 75% of the balance available in the SDRF account
for instant calamity.

HLC held on 13.03.13.
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1 2 3 4 5 6

5. Himachal Pradesh 963.53 10-13 Dec., 11532 « I 115.32 crore from NDRF subject to the adjust-
(flash flood/ landslide/ 2012 ment of 75% of the balance available in the SDRF
cloudburst- 12) account for instant calamity.

HLC held on 13.03.13.

6. Andhra Pradesh 3559.74 19-21 Dec.,, 418.94 « I 417.12 crore from NDRF subject to the adjust-
(Cyclone “Nilam’/ 2012 ment of 75% of the balance available in the SDRF
flood-12) account for instant calamity.

HLC held on 13.03.13.
7. Arunachal Pradesh 2286.07 12-16 Jan, 31935 « I 147.43 crore from NDRF subject to the adjust-
(flood/ landslide 2012) 2013 and ment of 75% of the balance available in the SDRF
1-3 March, account for instant calamity.
2013 * 3 17.00 crore from Special Component of NRDWP
HLC held on 08.05.13.

8. Nagaland 167.57 1-6 April, 44.14 * 3 4414 crore from NDRF subject to the adjustment

(flood/ landslide 2012) 2013 T of 75% of the balance available in the SDRF account
NRDWP for instant calamity.
(4.65) e 3 4.65 crore from Special Component of NRDWP

HLC held on 08.05.13.
ITI. Memoranda received during 2013-14

1. J&K 609.33 26-28 86.02 * I 4274 crore from NDRF subject to the adjust-
(Earthquake 1st May, May, ment of 75% of the balance available in the SDRF
2013) 2013 account for instant calamity.

* 3 2.40 crore from Special Component of NRDWP
HLC held on 04.07.13.
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4.

Uttarakhand-
(cloudburst/ flash
floods/ landslides
2013)

Kerala
(flood/1andslide - 13)

Himachal Pradesh
(avalanches, flash flood/
landslide/cloudburst-13)

1533.48

504.14

2101.06

18-21
July,
2013

20-22
Tuly,
2013

23-26
Tuly,
2013

369.24 + + 3 1187.87 crore from NDRF subject to the adjust-
20.00 ment of 90% of the balance available in the SDRF
account for instant calamity.
* 3 20.00 crore from Special Component of NRDWP
HLC held on 21.08.13.

101.28 « % 94.47 crore (3 90.76 crore on 24.10.2013 + %
3.71 cr. on 16.01.2014) from NDRF subject to the
adjustment of 75% of the balance available in the
SDRF account for instant calamity.

* 3 4.00 crore from Special Component of NRDWP
HLC deferred the recommendation in respect of
roads and bridge on 24.10.13. The issue was recon-
sidered and decided by HLC in its meeting held on
16.01.2014.

267.55 « T 240.20 crore (3 95.68 crore on 24-10-2013 +
3 144.52 crore on 16.01.2014) from NDRF subject
to the adjustment of 90% of the balance available in
the SDRF account for instant calamity.
* 3 12.00 crore from Special Component of NRDWP
+ Air bills, as per actual, based on the bills received
from MoD.
HLC deferred the recommendation in respect of
roads and bridge on 24.10.13. The issue was recon-
sidered and decided by HL.C i its meeting held on
16.01.2014
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2 3 4 5 6
Maharashtra- (flood -13) 2841.78 11-12 144332 « I 921.98 crore from NDRF subject to the adjust-
Sept., ment of 75% of the balance available in the SDRF
#3 account for instant calamity.
HLC held on 24.10.13.
Karnataka - (flood -13) 610.85 23-26 182.64 * 3 15425 crore from NDRF subject to the adjust-
Sty ment of 75% of the balance available in the SDRF
A3 account for instant calamity.
* ¥ 4.898 crore from Special Component of NRDWP
HLC held on 16.01.14.
Odisha- (cyclone 5832.50 28-31 Oct, 1068.33 e I 934.61 crore from NDRF subject to the adjust-
"Phailin’/ floods -13) 2013 ment of 75% of the balance available in the SDRF
account for instant calamity.
+ 3 18.51 crore from Special Component of NRDWP
HLC held on 16.01.14.
Madhya Pradesh- 57519 2-7 Dec., 451.99 + 3 388.75 crore from NDRT subject to the adjust-
(Heods-14) 2213 ment of 75% of the balance available in the SDRF

account for instant calamity.

« Air bills, as per actual, based on the bills received
from MoD.
HLC held on 16.01.14.
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10.

11.

12.

Uttar Pradesh-
(floods -13)

Arunachal Pradesh-
(floods/landshdes -13)

Andhra Pradesh -
(cyclone “Phailin’/
floods -13)

Andhra Pradesh -
(cyclone “Helan and
Leher -13)

321019

1368.54

9370.49

383.74

2527
Nov., 2013

19-21 Feb.,
2014

17-21
Nov., 2013

18-22
March
2014

412.86

53.62

1744.14

263.15

+ 3 230.06 crore from NDRT subject to the adjust-
ment of 75% of the balance available in the SDRF
account for instant calamity.

HLC held on 19.03.14.

* % 56.17 crore from NDRF subject to the adjustment
of 75% of the balance available in the SDRF account
for instant calamity.

* 3 5.00 crore from Special Component of NRDWP
HLC held on 19.03.14.

Report received from IMCT. Allocation between And-
hra Pradesh and Telangana is being worked out, after
which the HL.C will be held.

Report received from IMCT. Allocation between Andhra
Pradesh and Telangana is being worked out, after which
the HL.C will be held.

N.B. NRDWP stands for National Rural Drinking Water Programme.
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